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SHRI R, P. DAS : When it is provided
in the time-table how can it be cancelled
on flimsy grounds ? How can you cancel
like that causing great inconvenience to the
daily travelling passengers ?

SHRI HANUMANTHAIYA : I would
only submit that the grounds that I have
given are not flimsy and that they are
camsing the railways to run under such
chaotic conditions that it is almost impossible
10 run the rakes on time, It is the violence
that is taking place that is responsibie for
this.

SHRI P.R. DAS MUNSI : I do not deny
the fact that there has been cancellation of
trains due to civil disturbances etc. It is a
fact and 1, agree with my hon. friend on
this point. But sometimes, it happens that
there is scarcity of rakes; when the passengers
are put to inconvenience and they ask the rail-
way authorities for more rakss. The autho-
ity say that there is scarcity of rakes. I
think that this question has been put for
this reason. The Sealdah division and the
Sealdah station have the highest density of
passengers in Asia. Is the hon. Minister
aware that unleas the number of trains is
increased and special arrangements are made
to avoid all these disturbances and alter-
uative trains are run, these problems cannot
be solved ? May 1 know what steps the hoa.
Minister proposes to take to give relief to
the travelling public immediately ?

SHRI HANUMANTHAIYA : I have
answered the question already. In fact, the
Railway Administration are trying to im-
prove the train services but the difficulties
in the way have been cnumerated already,
I agree with the hon, Member that the train
services should be regular,
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SHRI HANUMANTHAIYA : We are
taking various steps. The co-operation of
the State Government authorities is needed,
and we have been having talks with them,
We have to increase the protection forces,
If necessary, it is under contemplation that
the Army may be requisitioned in order
to put a stop to all these robberies, train
lootings etc. Various steps are being devised
from time to time, The hon. Member will
soa that within the next two or three
months, we arc going to take very serious
steps.

DR. RANEN SEN : The hon Minister
should not take shelter behind this plea that
there are bundhs and strikes and disturban-
cos etc. Is it not a fact that three years back,
the Railway Minister had himself admitted
that there was shortage of rakes in certain
parts of India. Therefore, the question raised
here raises a relevant point.As far as we know
there is shortage of rakes. Therefore, would
the hon. Minister make enquiries from the
railway authoritics and find out if there is
shortage of rakes and if so, see that the
shortage is made up ?

SHRI HANUMANTHAIYA : Yes; 1
agree with the hon. Member. But the
information furnished to me from the
Sealdah station is that the rakes are avail-
able, but the difficulty is one of movement.
But 1 shall mike enquiries again in the
light of the hon, Member's observation,
whether the rakes are available in sufficient
aumber.

MR. SPEAKER : Next question No. 38,

SHRI 8. R, DAMANI : May I submit
that my question No. 59 on the same

subjoct may also be taken up along with
this ?

MR, SPEAKER : Yes. He may also ask
his question now.
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Policy for Industrialisation of
Backward Areas

*69. SHRI S. R. DAMANI : Will the
MINISTER OF INDUSTRIAL DEVELOP-
MENT ( AUDYOGIK VIKAS MANTRI)
be pleased to state :

(a) the progress made to implement
the policy of industrialising areas indenti-
fied as backward or under developed;

(b) whether any schemes have been
formulated specially for this purpose and
if s0, the details thereof; and

() if not, the reasons therefor and
how are the promises made to the backward
ureas going to be fulfilled ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (AUDYOGIK VIKAS MANTRA-
LAYA MEN UP MANTRI) (SHRI
SIDHESHWAR PRASAD): (@) to(c). A
statement is laid on the Table of the
House,

(@ to (c), In pursuance of the deci-
sions of the N.D.C.Committee on the recom-
mendations of the Working Groups on
Criteria and Incentives for promotion of
industries in backward areas, certain indus-
trially  backward districts have recently
been selected to qualify for concessional
fingnce from the financial institutions,
Besides, certain  districts/areas have also
been selected to qualify for 109 oatright
grant or subsidy by the Centre to industries
on their fixed capital investment. Also,
Clovernment are considering & recommen-
dation of the Planning Commission to give
sramport subsidy equivalent to 50% of the
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transport cost of both raw material and
finished products for all new industrial
units to be set up in the States of Jamimu &
Kashmir and Assam including Meghalaya,
Nagaland and Union Territories of Manipur,
Tripura and N.EF.A.. The transport
subsidy will also be avaiable to existing units
for expansion or diversification if this leads
to an increase in production of at least 25%,
over the average annual output during the
proceeding three years.

Administrative details of the scheme of
109, Central grant and transport subsidy
and the procedure for their disbursement are
being worked out.,

SHRI S. R. DAMANI : According to
the statement, Government have selected cer-
tain backward districts/areas for concessional
financial assistance for setting up industries.
The matter 18 under consideration, How
long will it take to come to a final decision
on the recommendation of the NDC
and the Planning Commission ?  Also,
which are the disiricts declared as
backward ?

SHR1 SIDDHESHWAR PRASAD : The
districts which are now under this prog-
ramme include those in Andhra Pradesh,
Assam etc. Itis a long statement. I will
lay it on the Table of the House,
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